ZI TEM NO 48 COURT NO. 12 SECTI ON 1|

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRIM NAL APPEAL NO(s). 868 OF 2006

SHAM @ KI SHOR BHASKARRAO MATKARI Appel | ant (s)

VERSUS

STATE OF MAHARSHTRA Respondent ( s)

(Wth office report on default)

Dat e:

CORAM :

01/ 04/ 2011 This Appeal was called on for hearing today.

HON BLE MR. JUSTICE R M LODHA
(I N CHAVBERS)

For Appellant(s)

For

Uma Datta, Adv.
Ki shan Dutta, Adv.

==

Respondent ( s)

. Aol B. Karande, Adv.
for Ms. Asha Gopalan Nair, Adv. (NP)

UPON hearing counsel the Court made the follow ng
ORDER

Counsel for the respondent prays, and is granted,
time of four weeks for filing additional docunents.

(N. S. K. Kanesh) (S.S.R Krishna)
Court Master Court Master



